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(c) the steps propose to ensure time
bound redressal of grievances of con-
sumers;

(d) if so, the details thereof and if
not, the reasons therefor;

(¢) whether the DESU is holding
open sessions on certain days;

(f) if so, the details in this regard;

(g) whether Government propose to
set up more cash collection centres;

(h) if so, the details thereof; if not,
the reasons therefor;

(i) whether the present computeris-
ed billing system of DESU is defec-
tive;

() if so, whether it is proposed to
simplify the billing system; and

(k) if so, the details thereof?

THE MINISTER OF STATE OF
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENER-
GY SOURCES (SHRI KALP NATH
RAI): (a) and (b) The said news item,
inter-alia, relates to the issue of bills
by DESU on the basis of revised tariff
from 1-3-1991 without actual meter
readings, cases of erratic billing by
DESU, the problem faced by the
consumers in the rectification of
wrong electricity bills etc.

According to DESU, since there
are about 17 lakh consumers involv-
ing issue of over 8 lakh bills every
month, it was not practicable to take
the readings of all the meters on the
same day on which the revised tariff
became effective. The bills for
pre-revised and revised tariff were,
therefore, issued on pro-rata consump-
tion basis.

"(c) to (f) Suitable arrangements
already exist in DESU for the redres-
sal of grievances of the consumers.
The Grievance Committees at the
level of Executive Engineers hold
meetings every week on Tuesday.
The meetings at the level of Addi-
tional Chief Engineers are held every
fortnight for speedy settlement of the
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complaints of the consumers. DESU
has also set up three Bijli Adalats for
speedy redressal of the grievances of
the consumers.

(g) and (h) DESU propose to open
the following additional Cash Collec-
tion Centres:—

1. Mayur Vihar

2. Onkar Nagar/Tri Nagar

3. Bawana

4. Gopi Nath Bazar, Delhi Cantt.

(i) to (k) The computerised bill-
ing system of DESU is working satis-
factorily. The position is, however,
reviewed from time to time by DESU
in the light of the suggestions received
from the consumers etc.

Bridge at Varkala

1763. SHRIMATI SUSEELA GO-
PALAN: Will the Minister of
RAILWAYS be pleased to state:

(a) the reasons for delay in the con-
struction of the overbridge at Varkala
on Ernakulam-Trivandrum line; and

(b) the steps being taken to com-
plete the bridge?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MALLIKARJUN): (a)
and (b) Proposal for construction of
road overbridge in replacement of the
existing level crossing at Km. 179/13-
14 near Varkala has been received
from the State Government only re-
cently. The State Government has
been requested to finalise the scheme
for the work jointly with Railway,
accord priority, and sponsor it for
inclusion in Railway’s Works Prog-
ramme.

Air India Aircraft at Singapore

1764. SHRI P. M. SAYEED: Will
the Minister of CIVIL AVIATION
AND TOURISM be pleased to state:

(a) whether a large number of pas-
sengers were kept inside an Air India
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aircraft at Singapore in the first week
of July 1991;

(b) if so, the number thereof and
the reasons for keeping them inside
specifying the time for which they had
to stay inside;

(c) whether the aircraft was again
got stuck at Madras Airport and if so,
the time spent in Madras; and

(d) the total hours after which the
passengers reached Madras and Bom-
bay as compared to the time generally
taken by aircraft flying from Singa-
pore to Madras and Bombay?

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDI]A): (a) and
(b) Flight AI-415 of 7th July 1991
developed a snag in the hydraulic sys-
tem while taxying for take off. 192
passengers were kept abroad for nearly
six and a half hours due to the late
hour as many of the facilities at the
airport were closed at that time and
it was hoped that the rectification of
the snag would not take too much
time.

(c) and (d) The snag in the hydrau-
lic system reappeared while the air-
craft was taxying for take off at Mad-
ras. The passengers were held up in
Madras for 7 hours 50 minutes. The
total delay was 23 hours 35 minutes
between Singapore and Bombay and
15 hours 45 minutes between Singa-
pore and Madras.

Purchase of Helicopters

1765. SHRI R. JEEVRATHINAM:
Will the Minister of CIVIL AVIA-
TION AND TOURISM be pleased to
state: )

(a) the number of helicopters pur-
chased from November 1989 to May:
91:

(b) the name of the countries from
where these helicopters have been pur-
chased for the use of the Oil and Na-
tural Gas Commission.

(c) the total cost of these helicop-
ters and

(d) where these helicopters are bein.
put to use at present? -

THE MINISTER OF CIVIL AVI-
ATION AND TOURISM (SHRI
MADHAVRAO SCINDIA): (a) None.

(b) to (d) Does not arise.

[Translation]
Setting up of Solar Plant in Jodhpur,
Rajasthan
1766. SHRI GIRDHARI LAL

BHARGAVA: Will the Minister of
POWER AND NON-CONVENTIO-
NAL ENERGY SOURCES be plea-
sed to state:

(a) whether there is any proposal to
set up a solar plant in Jodhpur, Ra-
jasthan;

(b) if so, whether the Planning
Commission has considered this pro-
posal;

(c) if so, whether financial approval
has been granted to implement the
said proposal; and

(d) if not, the reasons therefor and
the time by which financial approval
is likely to be granted?

THE MINISTER OF STATE IN
THE MINISTRY OF POWER AND
NON-CONVENTIONAL ENERGY
SOURCES (SHRI KALP NATH
RAI): (a) Yes, Sir.

(b) No, Sir.

(c) Does not arise.

(d) The proposal can be put up to
the Planning Commission as a Scheme
in the Eighth Plan after techno-eco-

nomic clearance has been accorded by
the Central Electricity Authority.

[English]
Absorption of Snrpius Workers Enga-
ged in Steam Locometives

1767. SHRI BASUDEB ACHA-
RIA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether a large number pf wor-
kers engaged in steam Iocomotives are



